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IN THE HON’BLE NATIONAL GREEN TRIBUNAL
PRINCIPAL BENCH, NEW DELHI
E.A. no. 34/2024

In

ORIGINAL APPLICATION. 338/2023

IN THE MATTER OF:

Ravendra Singh ... Applicants
V/s
NHAI & Ors ....Respondents
Additional Affidavit on behalf of Applicant

I. Ravendra Pal Singh S/o Shri Shiv Raj aged about 61 years, R/o H. no. 26, Gauri
Kunj Colony, near transformer, Agra-Gwalior Road, Agra Fort, Agra, Uttar
Pradesh-282003, do hereby solemnly affirm and declare as under

I. That the Applicant had earlier filed an IA No. 293/2025 seeking urgent
directions to the Respondents to remove the domestic waste and sewage
water stagnated on the service lane of NH-3, and this Hon’ble Tribunal

vide order dated 06.05.2025 was pleased to direct the concerned

Authority/Body that We direct the Authority or body found responsible

& N I will take immediate action thereafter to remediate the problems reflectedin

JA 293/2025”
the clear directions of this Hon’ble Tribunal, the Respondents

t despite

e failed to comply in letter and spirit. The sewage water continues to

y}a ﬁ'féte on the service lane at Nagla Makrol and Rohta, thereby causing

é;e health hazards, environmental degradation, and continuous

%:Q - (gﬂ'ﬁc/onvenience to the public at large. It is germane to mention that
NIA TN 2 .
\3*"*};/ i1l 16.05.2025. no remedial measures whatsoever were undertaken, and

e
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even thereafter, the local residents as well as commuters on the Gwalior
Highway continue to face acute hardships duc to the persisting unhygienic

conditions.

That the Applicant was, therefore, constrained to address an Application
and email dated 16.05.2025 to the District Magistrate, Agra; the Vice-
Chairman, Agra Development Authority; the Chairman, NHAI: and the
Regional Officer, UPPCB, bringing to their notice the gravity of the
situation and seeking immediate remedial action. True copy of the said
application and email dated 16.05.2025 is annexed herewith and marked

as Annexure A-1.

. That instead of actually sucking and removing the stagnated sewage water

8 as directed by this Hon’ble Tribunal, the Respondents merely brought

certain machines to the site in a token manner to create an impression of

*®

compliance, without undertaking any effective remedial measures. The
:Ap

licant again approached the authorities to remove the polluted water

mulated on the service lane, but the remedial measures were not taken

ctively, which reflects extreme seriousness and negligence on the part

f the Respondents. Though directions were issued to the District
Magistrate, the ground reality remains unchanged. The Applicant was
therefore constrained to file another application dated 09.06.2025, and the
photographs taken on 1 1.06.2025(Annexure A-3) clearly demonstrate that

the sewage water is still lying stagnated on the service lane of NH-3. True

copy of the application dated 09.06.2025 is hereby annexed as Annexure -

A-2.

. That despite repeated directions and representations, the ground situation

h
]

as remained unchanged. The stagnation of sewage water on the service
ane of NH-3 continyes unabated, posing persistent health hazards and

environmental degradation, The Applicant was once again compelled to

-
W
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document the prevailing  condition, and
on 11.06.2025 unmistakably reveal that no eff
been undertaken by the Respondents. A true copy of the said photographs
dated 11.06.2025 1s annexed herewith and marked as Annexure A-3

5. That it is further submitted that the Office of the Superintending Engineer,
Agra Circle, PWD, Agra issued an e-tender notice vide Letter No. 2910/14
AM.AV /2025 dated 2.06.2025 (published on 12.06.2025), inviting bids
for “Repair work of Gwalior Road (between chainage 8.000 to 13.000 km
of NH section) in Agra district” at an estimated cost of 2400 lakhs. A true
copy of the said tender notice dated 02.06.2025 is anncxed herewith and

marked as Annexure A-4.

That instead of undertaking construction of a proper drainage system,
which was the actual requirement for preventing accumulation of sewage
water on the service lane, the Respondents chose only to repair and overlay
the road surface. As a consequence, the stagnated sewage water has merely

been pushed further along the service lane, but the problem has not been

solved in any manner. The Respondent’s approach of prioritising road

ke =
M 68é)_ ﬁp‘air over drainage construction is cosmetic in nature and has failed to
ar Pd .'t?iughd“ \

Y1 x
U.a

‘\ . .
) ?d«hﬁess the real issue, namely, the discharge and disposal of sewage water.
) ade

120U L Ll:l

at it is further submitted that the issue of waterlogging on the Gwalior

N
M Highway has been reported in the media repeatedly. A news item published

in Dainik Jagran dated 16.06.2025 clearly records that the problem of
waterlogging oOn the Gwalior Iighway can only be solved through
construction of a5.50 km long drain on both sides of the road (total 11
) from Rohta Canal to Kakua, at an estimated cost of more than 100
cores. The said report notes (hat the construction branch of Jal Nigam has
o and forwarded the same (0 the

State

liminary proposal

prcpared a pre
and further to be sent to the

already : !

i < noration for approvat,

. inal Corpol
Municlf

"\
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Government for sanction. That the said report further m;‘,—!hl'.’f’»h"‘ that in
absence of a drain. the people of Nagla Makarol and adjoining arcas
continue to suffer severe waterlogging: that potholes have developed on
the highway: that ceveral accidents have taken place: and that interim

measures like laying a 228-meter RCC road have only pushed the

stagnated water further without resolving the problem.

That the said news report conclusively establishes that the core issue is the

non-construction of a proper drain, and until such a project i executed. the

problem of scwage stagnation and w aterlogging will persist unabated
(ruc copy of the news item published in Dainik Jagran dated 16.06.2025 1s

v annexed herewith and marked as Annexure A-5

‘hat the Applicant has also submitted another representation
a cd 19.08.2025 dlong with photographs of the prevailing situation
; on;fhc Gwalior Highway, which clearly demonstrate that despite the
AN /,de of the Hon’ble Tribunal dated 06.05.2025, the problem of
e ‘-,’~;,“ oo .‘yfvatel logging and accumulation of polluted water continues unabated
- from Rohta to Kakua. The photographs reveal that only a token
attempt was made by'the Nagar Nigam, Agra, wherein officials merely
visited the site and took photographs without undertaking any
substantive remedial measures. The permanent solution of
constructing a proper drain has not been initiated, and the situation
on ground remains unchanged. True copy of the application dated
19.08.2025 along with photographs is annexed herewith and marked
as Annexure A-6.
8. That it is most respectfully submitted that unless the concerned
authorities take the orders of this Hon’ble Tribunal seriously and

implement them j : .
" tHem i deter and spirit, the very purpose of these



proceedings will stand defeated. Otherwise, the petition will remain
stagnated just like the domestic waste water lying on the Gwalior
Highway, causing immense hardship to the local residents and
resulting in recurring wastage of public funds. The Applicant,
therefore, humbly requests this Hon’ble Tribunal to kindly issue

appropriate directions to ensure strict compliance of its orders.

N

Deponent

}

Deponent
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3xxv+6p3, Service Rd, Nagla Makrol, Uttar Pradesh 282009, India
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Rohta, Uttar Pradesh, India

3xwv+rcg, Itaura Mode, Nagla Makrol, Roh
Lat 27.096933° Long 77.993642°
11/06/2025 11:08 AM GMT +05:30
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Rohta, Uttar Pradesh, India

3xwv+rcg, Itaura Mode, Nagla Makrol, Rohta, Uttar Pradesh 282009, India
§ Lat 27.09694° Long 77.993671°
211/06/2025 11:08 AM GMT +05:30
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Agra, Uttar Pradesh, India
3xxv+gj8, Agra, Uttar Pradesh 282001, India

Lat 27.098582° Long 77.994172°

11/06/2025 11:03 AM GMT +05:30
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Nagla Makrol Uttar Pradesh, lndla
3xxv+6p3, Service Rd, Nagla Makrol, Uttar Pradesh 282009, India

' Lat 27.098318° Long 77.99406°
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19 322

=1 Nagla Makrol, Uttar Pradesh, India
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M Gma || Chetan Jadon <jadonchetan969@gmail.com>

Additional Affidavit on behalf of Applicant in EA 34/2024 in OA no. 338/2023 titled as
Ravendra Singh Vs NHAI and ors

2 messages

Chetan Jadon <jadonchetan969@gmail.com> Wed 20 Aug at 11:28 pm
To: <agra@nhai.org>, <support@adaagra.org.in>, <roagra@nicin>, <roagra@uppchb.in>, <ashu.tiwari9©205@gmail.com>
Cc: Rahul Khurana Ji [ NGT <rkjust25@gmail.com>

Sir,
| am serving you with the advance copy of the Additional Affidavit filed by applicant in Execution Application no.
34/2024 in OA no. 338/2023 titled "Ravendra Singh Vs NHAI and Ors being filed before the National Green Tribunal.

Regards
Adv. Chetan Jadon
9690051398

Affidavit Ravendra Singh-2.pdf

Mail Delivery Subsystem <mailer-daemon@googlemail.com> Wed 20 Aug at 11:29 pm
To: <jadonchetan969@gmail.com>

Error Icon

Address not found

Your message wasn't delivered to roagra@nicin because the
domain nicin couldn't be found. Check for typos or
unnecessary spaces and try again.

LEARN MORE

The response was:

DNS Error: DNS type 'mx' lookup of nicin responded with code NXDOMAIN Domain name
not found: nicin For more information, go to https://support.google.com/mail/?
p=BadRcptDomain



